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CENTRAL ADMNlSTRATVE TRIBUNAL 
ERNAKULAM BENCH 

OA NO.60812005 
Friday this the 51h  day of January, 2007 

Coram: 
Honble MrsSathi Nar, Vice Chairman 
Honble Mr.George Paracken, Judicial Member 

KMuhusin Kutandam(House) ;  
Amini, 
Union Territory of Lakshadweep. V 	 Applicant 

By Advocate Mr.P.V.Mohanan 

V/s. 

Vt 	The Administrator ;  
• 	Unidn Territory of Lakshadweep, 

Kavarathy. 
The Director of Agricufture, 
Department of Agriculture, 

V 	Kavarathy. 
The Chair Person, 
Village(Dweep), Panchayat, 
Amini Island. 

By Advocate I r.Shatlk M.A. 

Respondents 

This OA havIng been heard on 5th January ; 2007, the 
Tribunal on the same day delivered the following:- 

Hor 1bJe Mrs.Sathi Nair, Vice Chairman 

When the OA came up for hearing, coUnsel for appflcant 

submitted that he would like to withdraw the OA subject to reservation of 

his right to be considered as per rules  whenever notification is issued. 

• 	OA is accordingly dismissed as withdrawn. 

/ 	

• 	 V 

G EO RGEPARACEN 	 SATHINAIR • 

V V 

JUDICIALMEMBER 	 VICEOHAiRMAN 
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